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AIR-CONDITIONED COACHES

Dr. Amin: »

*1902.{ Shri Kamal Singh:

Will the Minister of Rsilways be
plensed to state:

(a) whether air-conditioned coaches
have been aitached to trains on lines
on which such coaches were not pre-
vipusly running in view ot the Gov-
crnment’s recent proposals;, and

(b) if so, the lines and the period
for which these coaches have been
sunning?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) and (b).
From 21-3-53 a weekly air conditioned
service hag been introduced om the
74 Up and 74 Down Punjab Mail
trains belween Howrah and Amritsar,

Posts AND TerLRGRAPHS UNION

*1904. Shri Punnoose: Will the
Minister of Communications be pleased
to atate:

(a) whether, it is a fact that reply-
ing to the decbate in the House last
year on Supplemeniary Grants to the
Ministry, he said that he would en-
courage the formation of a single
Union in the Posts and Telegraphs
services and reduce the multiplicity
of Unions and Assoclations as a matter
of labour pollcy and in the interest
of the employees;

(b) how many new Posts and Tele-
graphs Unions and Associations have
been accorded recognition or granted
the right to submit representations and
be accorded the privileges of recognised
Unions, after he assumed charge of
the Ministry; and

(c) whether it is a fact that an
Association named “The Telegraph
Traffic Stail (Ministerial) Association”
has since been granted the privileges
of recognised unions?

The Deputy Minisier of Communica-
tions (Sari Raj Bahadur): (a) Yes.

(b) Only one P. & T. Union, viz., the
Telegraph  Traffic  Stall  Association
(Ministerial) has been permitted, as
n special case. to submit representa-
tions.

(c) Government have permitted the
entertainment of references from the
Telegraph  TraMe Staff Association
(Ministerial) and the grant of other
privileges appertaining thereto, but

the Association has not been granted -

formal recognition.
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The Minister of A 1 .
P. 8. Deshmukh): (a) {’r'i:u ture (D

(b) Shri Jangama C. Sangayya, of
Coorg who was awarded the certifi-
cate of Krishj Pandit during 1951-52,
had grown the local popular variety of
Kiribiliya paddy in the one acre flald
that was offered for competition.

(¢) One acre.

(d) Information about the cost of
production of paddy and wheat iz not
available,

(e) A statement showing the cuftursl
practices reported to be followed by the
two Krishi Pandits is laid on fhe Table
of the House. [See Appendix XI, un-
nexure No. 30.]

(f) No. But practices reported tp be
followed by Krishi Pandits are publish-
ed for general information. ..





